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® EX-NISSAN CHAIR IN A FIX

Lebanon gets Interpol
arrest notice for Ghosn

REUTERS
Beirut/Tokyo, January 2

LEBANON RECEIVED AN
Interpol arrest warrant on
Thursday for former Nissan
boss Carlos Ghosn, while
Turkey launched an investiga-
tion into his daring escape from
Japan via Istanbul.

Ghosnhasbecomeaninter-
national fugitive after he
revealed on Tuesday he had fled
to Lebanon to escape what hg
called a “rigged” justice system
in Japan,where he faces charges
relating to alleged financial
crimes.

Sources close to Ghosn sajd
adelaytoatrialand astrictban
on communicating with Ris
wife motivated him to goahepd
with a plan to use a private
security company to smuggle
him out of Japan via private jet.

Lebanon on Thursday

Lebanon has received red
notices for Lebanese

Awoman believed to be Carole Ghosn, wife of former
Nissan chairman Carlos Ghosn, leaves in a car, in Beirut,

‘Amazon threatened to fire climate activists’

BLOOMBERG
Seattle, Januvary 2

A GROUP OF Amazon.com
employeeswho pushed the com-
pany to combat climate change
say Amazon has threatened to
fire some of them if they con-
tinue to speak out about their
employer’s internal affairs.

Two were threatened with
termination, a spokesperson for
Amazon Employees for Climate
Justice said, and a total of four
were told in meetings that they
were in violation of the com-
pany’s policies on workers speak-

ASSOCIATED PRESS
Frankfurt, January 2

THE NUMBER OF deaths in
major air crashes around the
globe fell by more than half in
2019, according to a report by
anaviation consulting firm.The
To70 consultancy said Wednes-

REUTERS

ities were pressuring his fam-

The Interpol red notice, whiich
calls on authorities to arrest a
wanted person,was received by
Lebanon's internal security
forcesand hasyet tobe referred
to the judiciary, a Lebanese
judicial source told Reuters.

A senior Lebanese security
official said it was not yet/clear
if Ghosn would be summnjoned
for questioning over the war-
rant but said Lebanon doks not
extradite its citizens to foreign
states.

In past cases, here
Lebanon has received red
notices for Lebanese citizens
resident in the country, the sus-
pects have not been detained
but their passports hayve been
confiscated and bail has been
set, the judicial source said.

Ghosn, who holds|French,
Lebanese and Brazilian citizen-
ship, has deep ties to Lebanon,
the country of his cHildhood,
where his investments include
astakein abank,real ¢state and
avineyard.

Turkish police on Thursday
detained seven people, includ-
ing four pilots, as part of an
investigation into Ghosn’s pas-
sage through the [country, a
police spokeswoman said.

She said the other detainees
were two airport ground staff

citizens resident in the
country, the suspects
have not been detained
but their passports have
been confiscated and bail
has been set

and one cargo worker and all
seven were expected to give
statements in court on Thurs-
day.

Flight tracking data sug-
gests Ghosn used two different
planes to fly to Istanbul and
then to Lebanon.

The sources close to Ghosn
said he was prompted to flee
after a recent court session
when he learned that the sec-
ond of two trials would be
delayed until April 2021.

“They said they needed
another whole year to prepare
forit...He was distressed about
notbeingable to see orspeak to
his wife," one of the sources
close to Ghosn said.

Arequest tosee orspeaktohis
wife over Christmas was also
denied, the sourcesadded, part of
strict conditions set on his bail.

The sources said Ghosn had
grown distressed that author-

ily to draw a confession from
him after his daughterand son
were questioned by Japanese
prosecutors in the United
States in early December.

In just his second public
comment since landing in
Beirut, Ghosn said in a state-
ment his family played no role
whatsoever in his exit from
Japan."Ialone arranged for my
departure,’ he said.

Ghosn was first arrested in
Tokyo in November 2018 and
faces four charges for alleged
financial crimes including
hiding income and enriching
himself through payments to
car dealerships in the Middle
East.He denies the charges.

Japanese public broad-
caster NHK said on Thursday
Japanese authorities allowed
Ghosn to carry a spare French
passport in alocked case while
out on bail, potentially shed-
ding some light on how he
managed to escape despite
having passports held by
Japanese lawyers.

No one was immediately
available for comment at the
office of Ghosn's lawyer,
Junichiro Hironaka, or at the
French embassy in Tokyo, or at
the Tokyo District Public Pros-

day that 257 people died in
eight fatal accidents in 2019.
That comparesto 534 deathsin
13 fatalaccidentsin 2018.

The 2019 death toll rose in
late December after a Bek Air
Fokker 100 crashed Friday on
takeoffin Kazakhstan,killing 12
people.Theworst crash of 2019
involved an Ethiopian Airlines
Boeing 737 MAX plane that

Beijing

ing to the press and on social
media.

Maren Costa, a user experi-
ence designer, was threatened
with termination after speaking
to the Washington Post, accord-
ing to a statement from the
group. “This is not the time to
shoot the messengers,” Costa
saidin therelease.“Thisis not the
time to silence those who are
speaking out.”

Jaci Anderson, an Amazon
spokesperson,said in an emailed
statement that the company’s
external communications policy
isn’t new. Employees are

crashed March 10, killing 157.

The report said fatal acci-
dents in 2018 and 2019 that
led to the grounding of Boe-
ing’s 737 MAX raised ques-
tions about how aviation
authorities approve aviation
designs  derived  from
older ones., and about how
much pilot training is needed
on new systems.

The group said it expects
the 737 MAXto eventuallygain
permission toflyagainin 2020.

The report said the fatal
accidentrate forlarge planesin
commercial air transport fell to
0.18 fatalaccidents permillion
flightsin 2019 from 0.30 acci-
dents per million flights in

“encouraged toworkwithin their
teams,” and may suggest
“improvements to howwe oper-
ate throughthoseinternal chan-
nels.”

The tech industry has been
roiled by employee activism in
the past couple of years. After
Google workers raised concerns
about bidding on military con-
tracts, the Alphabet Inc. search
giantbacked out ofa US Defence
Department drone program and
decided not to bid on a contract
to build cloud services for the
Pentagon. Employees at
Microsoft and Salesforce.com

Air crash deaths down by over half

2018. That means there was
one fatal accident for every
5.58 million flights.

The firm’s annual compila-
tion of accident statistics
stressed thataviation needs to
keep its focus on the basics of
havingwell-designed and well-
constructed aircraft flown by
well-trained crews.

Last year may have seen
fewer deaths but did not equal
the historiclowof 2017,which
saw only two fatal accidents,
involving regional turboprops,
that resulted in the loss of 13
lives. This report is based on
crashes involving larger air-
craft used for most commer-
cial passenger flights.

keeps mum on phase 1

trade deal signing date

BLOOMBERG
Johannesburg, January 2

US PRESIDENT DONALD
Trump said he will sign the
first phase of a trade deal with
China on Jan. 15, sealing an
agreement that seesthe Asian
nation raising purchases of
American farm goods in
exchange for lower tariffs on
some of its products. The date
hasyet to be confirmed by the
Chinese side.

“The ceremony will take
place at the White House,”
Trump said on his Twitter
account Tuesday, adding he
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NOTICE

Pursuant to Regulation 29 & 47 of the SEBI (Listing Obligations and
Disclosure Requirements) Regulations, 2015 and other applicabla
provisions, Notjce is hereby given that a meeting of Board of Directors
of the Companpy will be held on Monday, 10th February, 2020 at
12.00 PM. at/Mandawa Shikhar, 151, Sarat Bose Road, Kolkata
(W.B.) to congider unaudited Financial Results for the guarter and

ecutors Office.

Axis Bank Limited, Axis House Tower-2, 2nd Floor, 1-14,

I‘A:{IS BANK | Sector-128 Noida Expressway. Jaypae Graens
| Wishiown, Moida{U.P.)-201301

Controiling office: Axis House, Bombay l};.r&mq Compound, Pandurang Budhkar

Marg, Waori, Mumbai- 400025,

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY
Lale Natice for Sale of Immovable Asseis under the Securitization and Reconstruction of
Financial Assels and Enforcement of Security interest Act 2002 read with proviso to Rube 8{6)
of the Security Imterest |Enforcemant) Rula, 2002,

Maotica is hersby given 1o the public in gemeral and in paricular o Se Bormowes(s) and Guarantor(s) that
The below descrbed Immovable propery momgagedicharged to e secured creditar, the ]
possession of which has been laken by the Autharised Officer of Sacured Creditar will ba sold on "As s
where i5" , "As is what i5" and "Whatever there is" basis an 17-01-2020 on 12 MNoon at Axis
House, Towar-2, 2nd Floar, =14, Sector-128 Noida Exprassway, Jaypes Gresns Wishiown, Raida (UP.)-
201301 for recovery of Ra 62,64, 2190 due as on 27-12-201 & along with further inferest as applicable,
ncidental axpenses, costs, charpas edo incurmed up bo tha date of ectual payment endiar realization due o
lhe secunsd creditor fram MrRavinder Kumar, . The resene price wil be Rs.38,34, 313/ [Rupess Thity
Six Lakh thirty four Bheusand and threa hundred thifeen ondy Jand tha aamest money deposit wil be
R=.3, 63,431 Last Dale, Time And Wanua Far Submission OFf Bids Wit Sealad Offar! Tendar Wish EMD
o 16-01-2020 &l the-above mentianed adiress.

: 2 Aecount Location ! Detalls of the Immovable Property’Secured Encumbrances,
nine months gnded 31% December, 2013, Mumbsar Assets possessed and put for saks if any known to
Investors may visit the website of the Company (www.bsllid.com) the Bank.
and Stock Exchanges (www.bseindia.com and www.nseindia.com) Hb;WHLﬂﬂn Eﬁ?ﬂmga!l?'t\je 'Eg Ur:'t Nu'phw1:;:;'1~':ﬁlsﬂaﬂ§i§ g‘;h Fh&r NG

i Fea - aving i \Jp Ared Keadsunng o ] nare
for details of Soard Meeting. PHRIM26011 | Gommen Area 324 85 Sq FLI30.18 Sgm) |E Total Avea 1750 Sq
By order of the Board 5408 Ft (16258 53 Mirs ) Appax In Tower-05 OF Unitech Harizon
For BSL Limited Silualed Ak Plat No 6, Alistaria Estae. Sac-P1-l Greater Noida
S - Digtncl Gaulam Budha Nagar Up
. ; For distailad ferms and conditions of te sals, please refar to the Er& pravided in the sacurad credilor's
Place B::” il (AANCHAL PATNI) ‘wabsile 2. hitpsivwees sxisbank.comizuctior-notices! . S, Authorized OHicer,
DEtEd L E danuary, 2':]2{] EDMPANY SIE':RETAR\IF Date : 03-Jan-2020, Place: Naoida , UP Axis Bank Lid.
| e
v “FORM A"
PUBLIC ANNOUMNCEMENT . .
(Under Regulation § of the Insoivency and Bankupicy Board of India (Insolvency Resolution @F;T'J E&Eﬁ 3*]1' th E%m
| Process for Corparale Requlations, C ’ k f d'
FOR THE ATTENTION OF THE CREDITORS OF [NAME OF CORPORATE DEBTOR] en frﬂ B anKk o ’n 1
_ RELEVANT PARTICULARS
: 1{Mame of the Corporate Dedior VALAYA CLOTHING PRIVATE LIMITED
| 2| Date of incorporation of corporate debtor | 26/08/2006 I "CENTRAL"TO YOU SINCE 1911
3 | Autharity under whech corporate debtor | RoG-Dalhi

ks incorporatad | registered

4 | Corporate doentity No. / Limited Liability | U18109DL2006PTC152526

Idenfification Ma. of corporate dablor

|5 | Address of the registered office &

T-4514, Bakest Nagar Behind Patel Nagar
pringipal office {f any) of corporate debioe

Police Station Delha Central Dethi DL 110006 IN

|6 Insuwu:g.- commancernant daba in respect
[ {of comporate dabinr

£b-11-2014

| 7 |Estimated date of closure of insalvency

25-05-2020 (180 days from date of
TESOIUGnN process

commencement of Insolvency)

| B |Name, Addrass, email id and registration
no, of the Insevency professional as
registered with the board acting as
Intgrim Resodufion Professional

Name : Deepak Maheshwari
Reg. No. : IBBIIPA-D02P- NOOS31/
07-2018/11594

|9 | nddrass and e-mail of the interim
resolution professional, as registered
with the Board

Arkdress - 5-30, 2nd Foon, Uppals South End,Sohna
Foad, Gurgaon Haryana 122001

Emal il - ipdmy@gmal com

0] Address and e-mail 1o ba used for

correspondenca with the interim
resoiution professional

Address - Daepak Maheshwan Clho Jindagl
Live Consulting Pvt, Lid. 443, Tower A-2,
cpaze Hach Park,

=phna Road. Gurgaon

Ernail id ; irpdm2 7 iEpmail.com

161h - January, 2020 (14 days from the date
of order of appoiniment recelved by IRP)

jLﬂﬁ‘l date Tor submession of claims
1

Classes of creditors, if any, under Mot Apalicable
clausse (b) of sub-section {GA&) of ol
section 21, ascertained by the interim
resolution professional
13I"ula:unﬂs of Insodvency Profassionals Not Applicable
idenfitied to act as Authorisad
Representabive of creddors in a class
[Theaie namas for sach class)
143\ Aelevant Forms and Web [k
(i} Detzils of authorzad represantatives | hblpsabda gov in'downloadiarm. hitm
are available at: Physical Address: NA

|Motica i hereby given that the Mational Company Law Tribunal has ordered the
commencement of 2 corporate insolvency resolution process of the VALAYA CLOTHING
PRIVATE LIMITED on 26-11-2019.
The credaors of VaLAYA CLOTHING FRIVATE LINITED, are herety called upon 1o submit thes
claims with proof onor before 16%h January, 2020 to the interim resolstion professional at the
ainass mentionad againstantry No. 10,

The financial creditors shall submit their ciaims with proof by electronic means only, All other
Creditors may subimil B claims with proal in persan, by pastor by electronic means

A financizl credior Belonging to a class, as listed against the entry Mo, 12, shall indicate ifs
choica o authonsed regrasantative fram amang the three insalvancy professionals listed
against entry Mo.13 to act as authorised representative of the class [speciy class] in Form
A,

albrmission ¢ 1alse or misleading proots of claim shall atiract penalties,

Date: 2/01/2020 Mr. Dee
Place: Delhi |BBI/IPA-DD2/IP-NOOS31/

F'inanci”. ep.. in

ak Maheshwari

17-2018/11594 |

C-3, Malviya Nagar, New Delhi-110017
POSSESSION NOTICE
(For immovable property)
APPENDIX -1V [See RULE - &{11]
Whereas the undersigned being the authorised officer of the Central
Bank of India under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest (Second) Ordinance, 2002
{Ord. 3 of 2002) and in exercise of powears conferred under Section 13
{12) read with Rule 3 of the Security Interest (Enforcemeant) Rules 2002,
issued a demand notice dt 27.08.2019 calling upon the borrower
Mr Rajesh Nayyar (Prop. M/S JKM Building Material) /0 Mr. Lal Chand
Mayyar, H-312 Second and Third Floor {Withroof right), Malwiya Magar,
Mew Delhi-110017 to repay the amount mentioned in notice being
Rs. 1,69,02,477/- (One Crore Sixty Mine Lakh(s) Two Thousand Four
Hundred Seventy Seven Only) within 80 days from the date of receipt
of the said notice,

DATE : 02.01.2020

The borrowers having failed to repay the amount., notice is hereby
given to the borrowers and the public in general that the undersigned has
taken possession of the property described hara in below in exercise of
powers conferred on him under section 13 {4) of the said act read with
rule & of the Security Interest (Enforcement) rules, 2002 on this day
2nd January, 2020

The borrowers in particular and the public in general iz hereby cautioned
not to deal with the property and any dealing with the property will be
subject to the charge of Central Bank of India for an amount of
Rs. 1,69,02,477/- (Ona Crore Sixty Nine Lakh{s) Two Thousand Four
Hundred Seventy Seven Only) and interest thereon.

The Borrower's attention is invited to provizsions of sub-section (8) of
section (13) of the Act, in respect of the time available, to redeem the
secured assets.

Description movable pr
All that part and parcel of the property consisting of Second and Third
Floor (With roof Right), Properly Mumber H-5/12, Malviya Nagar,

Mew Delhi-110017,

Sr.No. Detail of the Property
On the North by — Other's Property
Bounded: On the South t:n;r Dihers Pn::-pertj,r

On the East hy ‘Service Lane

On the West by — Road & Park

Chief Manager

The deal sees the US
suspending plans for new
tariffs on $160 billion of
Chinese imports

will be going to Beijing, where
talks will begin on the second
phase of the deal.

Chinese ministry of foreign
affairs spokesman Geng
Shuang onThursdayreferreda
question on the signing to the
Ministry of Commerce.

AQD

Despite the lack of clarity
on the signing date, Beijing is
still indicating it also wants
the deal.

Acommentaryon the front
page of People’s Daily on Tues-
day said, “it is every one’s wish
that Chinaand the USwill sign
the phase one agreement.”

The deal, announced
December 13, sees the US sus-
pending plans for new tariffs
on $160 billion of Chinese
imports including smart-
phones and toys and reducing
some existing levies.

presents

ThelndianEXPRESS

pressured executivesabout their
companies’ dealings with US
Immigration and Customs
Enforcement.

The Amazon Employees for
Climate Justiceinlate 2018 began
discussingways to persuade their
employer to curb its contribu-
tions to climate change. The e-
commerce company to that point
had committed to powering some
of its infrastructure with renew-
able energy sources, but stopped
short of the bigger commitments
— and transparency — promised
by some other large technology
and logistics companies. The

group put forward a shareholder
resolution, backed by thousands
of employees in an open letter,
that called on Amazon to write a
report detailing preparations for
climate-related disruptions and
plans to reduce use of the fossil
fuels blamed for the Earth’s
warming.

Amazon made much of the
employees’ climate proposal a
few months later,when CEO Jeff
Bezos in September announced
aims to power Amazon’s opera-
tions entirely with renewable
energy by 2030 and be carbon
neutral by 2040.

Flood death toll rises
in Jakarta, tens of
thousands evacuated

Women carry diapers as they cross an area flooded after

heavy rains in Jakarta

ASSOCIATED PRESS
Jakarta, January 2

RESIDENTS OF INDONESIA'S
capital who had been forced
into shelters by widespread
flooding began returning to
their homes Thursday as the
waters started to recede,
though the death toll from the
disaster jumped to 30.

Monsoon rains and rising
rivers submerged at least 182
neighbourhoods in greater
Jakarta starting Wednesday
and caused landslides in the
Bogor and Depok districts on
the city's outskirts.

Jakarta Governor Anies
Bawesdan said much of the
water had receded by Thursday

& TheIndianEXPRESS

— JOURNALISM OF COURAGE —

WHERE
NEWSMAKERS
DROP IN FOR

A CANDID CHAT.

Express Adda hosts
Abh

ijit Banerjee &
Esther Duflo

Nobel Laureates, Economic Sciences, 2019

in conversation with

Anant Goenka

Executive Director
Indian Express Group

Seema Chishti

Deputy Editor

The Indian Express

Entry by invitation only.

Use #ExpressAdda & join the conversation,
live and exclusive on:

& Indianexpress.com

twitter.com/IndianExpress
Ei facebook.com/IndianExpress

Hospitality Partner

tote

REUTERS

evening and the number of
displaced people at temporary
shelters had fallen to about
5,000 from 19,000.

Officials had earlier said
35,000 peoplewere in shelters
across the greater metropoli-
tan area.

Those returning to their
homes found streets covered
in mud and debris. Cars that
had been parked in driveways
were swept away, landing
upside down in parks or piled
up in narrow alleys. Sidewalks
were strewn with sandals, pots
and pansand old photographs.

Authorities tookadvantage
of the receding waters to clear
away mud and remove piles of
wet garbage from the streets.
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